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F. No. 15-14/CESTAT/CPIO/ND/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066
CPIO ID No. 15-14/2020
Subject: Information sought under RTI Act, 2005.

Sir/Madam,

Please refer to RTI application of Shri/Smt. Malikarjun Sidramappa

Khuba, (No.DOREV/R/T/20/00550/2, DOREV/R/X/20/00070/2,

DOREV/R/T/20/00538/2) dated 29.04.2020 and 08.05.2020) received from
U.S./CPIO Ministry of finance Department of Revenue in this office on

28.05.2020, under RTI Act 2005, the information received from Admnistration
containing 09 pages is enclosed herewith for your reference please.

Therefore, you are requested to please acknowledge the receipt and
deposit Rs.18 {@ 2/- per page) to this Tribunal by cash or DD in favour of
Accounts Officer, CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

CP
CESTAT, New Delhi
Dated:19.06.2020

To,
1. Sh.Mallikarjun Sidramppa Khubba
F9/1,IInd floor,Vasant Vihar,
New Delhi-57.
Copy to:  Sh.Bhowmick, ,
U.S.to the Govt. of India 4
M/o Finance, D/o Revenue, . r_;’ /
North Block, New Delhi-110004. Fa ™~
U o o O
o é\gom
FHGM. (DE‘zC:SE‘; 5 GERMICF voas

MTOMQ: E N T RIBUNA!
M e e



L 4



F. No. 33/RTI/Misc./CESTAT-ND/Admn.2016- Vol 11
e TEaETREd e e, afinftars -3, Taperg, wifieies
CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi — 110 066

Dated: 15.6.2020
L.D. No. 15-14/2020

ADMINISTRATION SECTION

Sub: Information sought under Right to Information Act, 2005

With reference to the RTI application received from Sh. Mallikarjun
Sidaramappa Khuba vide Ref. (F. No. DOREV/R/T/20/00559/2, DOREV/R/X/20
/00070/2, DOREV/R/T/20/00538/2 dated 29.4.2020 and 8.5.2020) received by
transfer from Under Secretary Ad.1C letter dated 4.6.2020 in CPIO 1.D. No. 15-
14/2020 (CESTAT), the information sought by the applicant under RTI Act 2005.

In this regard, the point-wise replies are as under:-

Point]- Total number of employees in CESTAT from 1.4.2013 to 1.4.2019
S. No. As on Working Strength
1 1.4.2013 230
2 1.4.2014 221
3 1.4.2015 248
4 1.4.2016 255
5 1.4.2017 257
6 1.4.2018 243
7 1.4.2019 282
Point2- The list of employees retired in CESTAT from 1.4.2013 to 31.3.2019 is
attached herewith.

w_
%’)J-%

(Assistant Registrar)
CESTAT New Delhi

To
\/PIO/Accounts Officer, CESTAT, New Delhi
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F. No. 15-14/CESTAT/CPIO-ND/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-14/2020
Subject: Information sought under RTI Act, 2005.

Sir/Madam,
Please refer to RTI application of Shri/Smt. Malikarjun Sidramappa Khuba,
(No.DOREV/R/T/20/00550/2, DOREV/R/X/20/00070/2,

DOREV/R/T/20/00538/2) dated 29.04.2020 and 08.05.2020 received from
U.S./CPIO  Ministry of Finance Department of Revenue in this office on
28.05.2020, under RTI Act 2005 (copy enclosed) wherein certain information is
sought as mentioned therein is related to your section.

Therefore, in terms of the provisions of Section 6(3) & o(4) read with Section
S(5) of RTI Act 2005 the RTI application CPIO ID No. 15-14/2020 (CESTAT) is
forwarded herewith to you as CPIO under section 5{(4), with request to provide the
correct and Para wise information /inspection on or before 16.06.2020 directly to the
applicant as permissible under the RTI Act & DOP & T. O.Ms within the stipulated
time, failing which, as CPIO under section 5(4), you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act. Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M.
No. 1/18/2011-IR dated 16.09.2011.
Note:-
1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days.
2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.
3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made there under, under intimation to the undersigned.

Encl: As above,

1
CESTAT Delhi

\r e
For Compliance to: 0 (3 v0
1. Asstt. Registrar (Admn.Section)
é/ oV
Copy to: (For Information) 5 » 2

1. Sh.Mallikarjun Sidramppa Khubba

F9/1,1Ind floor,Vasant Vihar,New Delhi-57. &

2. Sh.Bhowmick,
U.S.to the Govt. of India
M/o Finance, D/o Revenue,
North Block, New Delhi-110004. ey
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RTI MATTER

W, d./F.N0.R-20011/86/2020-CA Cell

HRT G{a/Government of India
9 HAeA/Ministry of Finance
TSIFa [ ANPT/Department of Revenue
HETH WITORY Wel/Competent Authority Cell
e ok ok oK

North Block, New Dethi

Dated 19 May, 2020

To

. The CPIO, O/o Competent Authority & Administrator, Delhi:
. The CPIO, O/o Competent Authority & Administrator, Mumbai.
. The CPIO, O/o Competent Authority & Administrator, Chennai.
. The CPIO, O/o Competent Authority & Administrator, Kolkata.
. The CPIQ, Appellate Tribunal, New Delhi.
. The CPIQ, ITSC, New Delhi
. The CPIC, C&CESC, New Delhi
. The CPIO, AAR, New Delhi

The CPIO, CESTAT, New Delhi

O~ b Wk

Subject:- Transfer of Three online RTl Applications (reg no. DOREV/R/T/20/00550/2,
DOREV/R/X/20/00070/2 & DOREV/R/T/20/00538/2) dated 29.04.2020 &
08.05.2020 of Sh. Mallikarjun Sidramappa Khuba, New Delhi under the RTI Act,
2005- reg

Sir,

Please find enclosed a copy of three online RTI applications dated 29.04.2020 &
08.05.2020 of Sh. Mallikarjun Sidramappa Khuba, New Delhi received on 19.05.2020.

2. Since the subject matter in the RTI applications dated 29.04.2020 & 08.05.2020
pertains to your office, the RTI applicationh‘s are transferred under section 6(3) of the RTi Act,
2005. You are requested to send the reply directly to the applicant and a copy cf the same
may also be endorsed to this cell for information.

Encl: As above
Yours faithfully,

( wmick)
Under Secretary& CPIO (AD.1C ch)

Tel.N0.23095369






5/1?/;2020, ' | RTI Details : % |
o RTI REQUEST DETAILS (3RE13ME 3Ry frawom) L:7

Registration Number (45fi@Rur DOREV/R/T/20/00550/2 Date of Receipt (TSI 29/04/2020
L @) : )

Transferred From (‘.ﬁ' Department of Revenue on 01/05/2020 With Reference Number :

'\Qn:“aﬁa')_ DOREV/R/T/20/00550

Remarks(feuquft) . Matter pertains to your department.
Type of Receipt aﬁ’ﬁ," @1 Electronically Transferred from Language of Request English

UPTR) ; Other Public Authority (aﬂﬁqaﬂ' HT9T)
Name (FTT¥) : Mallikarjun Sidramappa Khuba Gender (fefi) ; Male
Address (9dT) : F9/1, Second Floor, Vasant Vihar, New Delhi, New Delhi, Pin:110057
State (XT9Y) : Delhi Country (a'!z]) . India
Phone Number (tlﬁ=l=m) : Details not provided Mobile N:g_l:;t ;;Lgé:/gg']ggg
Email-ID (SAT-3MESY) : vaibhav9tentacles@gmail.com
Status (RN (Rural/Urban) : Urban Education Status : Graduate
Requester Letter Details not provided Details not
Number (ﬁaw T @) ; Letter Date : provided
Is Requester Below Poverty No . Indian

Line ? (&I 3 it g Citizenship Status
AT (TR

. ?TQT 0 (Received by Department of Payment
Amount Paid PTYII IJ. Financial Services) (original Mode ofaz_’rayment ateway
' recipient) 8- l TPR)
Does it concern the life or No(Normal}) . S.Bhomick

Request Pertains to US(AD.IC)

Liberty of a Person?
(T T et i & it (Y mm%)
YT WeAar @ Y 87) - :

Subject - Information of staffs under Ministry of Finance from 2014-
2019

Pursuant to the Right to Information Act (2005), I hereby request the
following information

. [El'Fﬁ’T\PI 1. Please provide lists of total number of employees working in all
Information Sought . departments of Ministry of Finance from the financial year 1st April

* 2013 to 31st March 2019. Please provide clear copies or any other
documents related to this

2. Please provide clear copies of list of staffs retired from all
departments of Ministry of Finance under the Central Government
from the financial year 1st April 2013 to 31st March 2019. Please
provide the lists from Secretary Level to the Peon level

Original RTI Text (& ggllz)éect - Information of staffs under Ministry of Finance from 2014-

https:/irtionline. gov.in/RTIMIS/CPIO/RTIDetails.php?reg=1%2FnCgbbLIoVBim34pyVrdKgq5RKsHKE % 2B4TKHzgQEWUM% 3D 172




/19/2020

ﬁ - seétars ).

RTI Details

Pursuant to the Right to Information Act (2005), I hereby request the
following information

1. Please provide lists of total number of employees working in allv
departments of Ministry of Finance from the financial year 1st April
2013 to 31st March 2019. Please provide clear copies or any other
documents related to this

2. Please provide clear copies of list of staffs retired from all
departments of Ministry of Finance under the Central Government
from the financial year Ist April 2013 to 31st March 2019. Please
provide the lists from Secretary Level to the Peon level

l Print HSave HCIose I

httos://rtionline.aov In/RTIMIS/CRIOYR TINataile nhn?ran=10L9En0nkhl IAVE R A s A e A A S DI o LIS 0. 30 A T L am Tl INAGF 21



§/19/2020 RTI Details /
i . [

) RTI REQUEST DETAILS (HRET3Ms 1Y faawon k -

Registration Number DOREV/R/X/20/00070/2 Date of Receipt (VT @1 08/05/2020
7 &) ¢ ]
Transferred From Department of Revenue on 09/05/2020 With Reference Number :

@ WHaRa): DOREV/R/X/20/00070

The matter pertains to your department, therefore the application is being

m , transferred to you u/s 6(3) of the RTI Act, 2005 to reply directly to the

Remarks " applicant. if any part of the application falls under any other public
authority, it may further be forwarded to them.

Type of Receipt Electronically Transferred from Other Language of Request English
RHIE PTUPR) : Public Authority (SFIRIY ST W) ;

Name (FTTH) : Mallikarjun Sidramappa Khuba Gender (RRFT) : Male

Address (UdT) : F9/1, Second Floor, Vasant Vihar, New Delhi, New Delhi, Pin:110057
. Delhi Details not
State (YTo4) : Country (a'QT) ! provided
Phone Number (P19 Details not provided Mobile Number ({9TS® +91-
) HaR) ; 8867997999

Email-ID ('g'ﬂ?[_ vaibhav9tentacles@gmail.com

Status ( ) Urban Education Status : Graduate

(Rural/Urban) :
Requester Letter Details not provided  Details not
Number(fFraGa® T Letter Date : provided
&)
Is Requester Below No Indian
Poverty Line ? (T Citizenship Status

JTdq® TR ¥@r
GG I8 1,

Amount Paid (TlﬁT 0 .(Rece-ived by D epartment of Mode of Payment (HITdTH Payment
Financial Services) (original Gateway
DTYAAT) : recipient) PTUPT)
Daoes it concern the No(Normal) S.Bhomick
life or Liberty of a US(AD.IC)
Person? Request Pertains to

(@ g% ey safa eIy Frafafea
¥ Sfta 3ryar Hafra @) :
AT § Haftd
%?) :
Information Sought The information of your respective section/control.

(GTPRY Al

Original RTTI Text Subject - Information of staffs under Ministry of Finance from 2014-2019

(I AREVITE UTS):

Pursuant to the Right to Information Act (2005), I hereby request the following

https://rtionline.gov.in/RTIMIS/CPIO/R TIDelails.php?reg=aZ32zoddxw%2B%2BYZ7dnr1 SH61saedL9lz 1tvobGu 1Mk Ss%3D 1/2



5/19/2020 RT! Details
. information

i 1. Please provide lists of total number of employees working in all departments of
Ministry of Finance from the financial year 1st April 2013 to 31st March 2019, .
Please provide clear copies or any other documents related to this @

2. Please provide clear copies of list of staffs retired from all departments of
Ministry of Finance under the Central Government from the financial year 1st
April 2013 to 31st March 2019. Please provide the lists from Secretary Level to
the Peon level

| Print H Save H Close |

hitps://rlicnline.gov.i/RTIMIS/CPIO/RTIDetatls. php?rea=aZ 32zoddxwo2B%2RY 7 7dnri SHAT eand! Gl hmh it e Qe0Lan



5/19/202¢ RTI Details -

" RTI REQUEST DETAILS (3MREtATS SRy fgwum) \&/

Registration Number DOREV/R/X/20/00071/2 Date of Receipt (WTGY &} 08/05/2020
Jq= ) - ARE)

Transferred From (ﬁ Department of Revenue on 09/05/2020 With Reference Number :
wyiafd); POREV/R/X/20/00071

The matter pertains to your Department therefore the application is being

Rruoft - transferred to u/s 6(3) of the RTI act, 2005 to reply directly to the applicant.

Remarks " If any part of the application falls under any other public authority, it may
further transferred to them.

Type of Receipt Electronically Transferred from Language of Request English
RHIg PTUPR) : Other Public Authority (SFRIY BT U -

Name (-I1¥) : Mallikarjun Sidramappa Khuba Gender () : Male

Address (UdT) : F9/1, Second Floor, Vasant Vihar, New Delhi, New Delhi, Pin:110057
. Delhi Details not
State (XToU) : Country (G : provided
Phone Number (W19 Details not provided Mobile Number (M1@T8@ +91-
q®) : ) - 8867997999

Email-ID (é‘ﬂﬂ_ vaibhav9tentacles@gmail.com

3HTEE) :

Status (@Jﬁl’) Urban . . Graduate
(Rural/Urban) : Education Status :
Requester Letter Details not provided Details not
Number(ﬁaﬁ qq Letter Date ; provided
qE)
Is Requester Below No Indian
Poverty Line ? (T Citizenship Status
IMATE WS @
AR BTRY)
Amount Paid (TlﬁT 0 .(Rece.lved by D epartment of Mode of Payment (YT Payment
Financial Services) (original Gateway
PTYIAT) : recipient) PTUPT)
‘Does it concern the No(Normal) S.Bhomick
life or Liberty of a US(AD.IC)
Person? Request Pertains to
(a1 g ot afea Rty fFafafea
% Sfae eryan Hafta g) :

TaOAdT § defe
%?):

Information Sought The information of your respective section/control.

(ﬂﬁmqﬂﬂ)

Original RTI Text Subject - Information of staffs under Ministry of Finance from 2014-2019

(& ARETSATS UTS):

https://rtionline.gov.in/RTIMISICPIO/RTIDetails. php 2reg=80NJv4OXbgnDY SFDD3TwAVIMryEm7 d2qrwGB biNKkLw%3D

Pursuant to the Right to Information Act (2005}, I hereby request the following

1/2



5/19/2020 RTI Details
information

1. Please provide lists of total number of employees working in all departments of
Ministry of Finance from the financial year Ist April 2013 to 31st March 2019, _
Please provide clear copies or any other documents related to this v

2. Please provide clear copies of list of staffs retired from all departments of
Ministry of Finance under the Central Government from the financial year 1st
April 2013 to 31st March 2019. Please provide the lists from Secretary Level to
the Peon level

| Print H Save H Close ]

hitps./rtionline.cov.in/RTIMIS/CPINIRTINAtail nhnZrans=AAN MdOY haal IV @ EPET L AV S D e TS s BRI (0 00




